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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1003/2024

IN THE MATTER OF:
MR. ASHOK KUMAR AND ANR
S/O LATE SHDHARAMSINGH ...l APPLICANT(s)
VERSUS
STATE OF UTTAR PRADESH veeeee.. RESPONDENT(s)
INDEX
S.No. PARTICULARS PAGE NO.

1. AFFIDAVIT ON BEHALF OF UTTAR PRADESH
POLLUTION CONTROL BOARD IN
COMPLIANCE OF THE ORDER DT. 10.01.2025
PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL

ANNEXURES

COPY OF THE LETTER DT. 11.02.2025
ATTACHED HEREWITH AS ANNEXURE A-2

THROUG
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BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF UTTAR PRADESH
EMAIL- bhanwar(09jadon@gmail.com

DATE:13.02.2025
PLACE: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1003/2024 e s

IN THE MATTER OF:
MR. ASHOK KUMAR AND ANR
S/O LATE SH DHARAM SINGH

VERSUS

STATE OF UTTAR PRADESH veeee... RESPONDENT(S)

REPLY ON BEHALF OF UTTAR PRADESH POLLUTION CONTROL
BOARD IN COMPLIANCE OF THE ORDER DT. 10.01.2025 PASSED BY
THE HON’BLE NATIONAL GREEN TRIBUNAL

I, Vikas Mishra, aged about 45 years, S/o Shri G.S Mishra, Ghaziabad, posted as
Regional Officer, Uttar Pradesh Pollution Control Board, Ghaziabad, do hereby

solemnly affirm and state as under:-

1. That I, the Deponent in the above captioned matter am fully conversant
with the facts of the case and is competent and authorized to swear the

present affidavit.

2. That I state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.
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3. That in the present matter, the applicants have alleged that M/s New
Panthar Security Guard Service (herein referred to as the “Project
Proponent”) has got a mining permit/lease for sand mining at Yamuna
riverbed i.e. Gata No. 303 mi, 313 mi, 290 mi, 301mi, 303mi, 304 mi, 314
mi, 297 mi, 298 mi, 302 mi, 311 mi, 312 mi, 313 mi & 314 mi situated at
Khand No. 02, Village-Panchayat, Tehsil-Loni, Ghaziabad, UP.

4. That it respectfully submitted that the Uttar Pradesh Pollution Control
Board has issued a Show Cause Notice dt. 24.12.2024 to the Project
Proponent for the imposition of environmental compensation of Rs.
6,51,645/- (Rupees Six Lakhs Fifty-One Thousand Six Hundred Forty Five
Only). That it is to be stated that no response has been received from the
Project Proponent despite the issuance of the said Show Cause Notice and

the stipulated period of 15 days has already lapsed.

5. That in furtherance of the same, the Deponent has written a
recommendation letter dt. 11.02.2025 to the Chief Environmental Officer,
Circle-1, Uttar Pradesh Pollution Control Board, Lucknow, regarding the
imposition of environmental compensation. The said letter references the
letter dated 24.12.2024, and affirms that no response has been received

from the Project Proponent despite the issuance of the Show Cause Notice.

A Copy of the letter dt. 11.02.2025 has been attached herewith as
ANNEXURE A-1.

6. Hence, the present affidavit is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

ﬁ -

i
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. That I state that everything stated above has been stated by me in my
official capacity on and derived from the official records and I state that

nothing material has been concealed therefrom.

VERIFICATION
Verified at ‘@Zmzjaéqgji on this /3 day of February, 2025, that the

contents of the above affidavit from paragraphs 1 to 7 are believed to be

true and correct to the best of my knowledge and belief. No part of it 1s

false and nothing material has been concealed therefrom. .
DEPONENT
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M/s New Panthar Security Guard Service, Proprietor - Shri Bani Singh S/o Shri Raghunath
Singh, R/o—Salasar complex, 306, Shankar Vihar Colony, Kuraishi, District - Aligarh, U.P. §RT
Yamuna River, Gata No. 303mi, 313mi, 290mi, 301mi, 303, 304mi, 314mi, 297mi, 298mi,
302mi, 311mi,312mi, 313mi &314mi, Khand No.- 2, Village: Pachayara, Tehsil Loni &
District: Ghaziabad, State: Uttar Pradesh @& e Tafawoi &’lﬁl‘}ﬁf IR fad
TN @ R 3 TR PRI AR AR RAE 24422024 9 gfe & weww A
T |
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“........5. Environmental compensation for illegal mining of 840 cubic meter quantity
of ordinary sand may belevied as per Approach 2 scale approved by Hon’ble NGT vide order
dated 26.02.2021 in the matter of OA No. 360/2015.”
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